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TUESDAY, 9 AUGUST, 2022

PUBLIC NOTICE ..., GUJARAT MARITIME BOARD P -4ANATIONAL SEEDS
TO WHOMSOEVER IT MAY CONCERN m Dredging work ' ?Pgﬂ%ﬁﬂlﬂlﬂlﬂn
THIS IS5 TO INFORM THE GENERAL PUBLIC THAT FOLLOAMING SHARE CERTIFICATE(S) | owvt. ndia Unde ing-
OF CIPLA LIMITED HAVING ITS REGISTERED OFFICE AT CIPLA HOUSE, PEMINSULA BUSINESS Pz N Tender Notice No.05 of 2022-2023 Mini Ratna Company)
PARK, GANPATRAD KADAM MARG, LOWER PAREL, MUMBAL - 4000713, REGISTERED IN THE | MAPRO INDUSTRIES LIMITED CIN No UT4559DL1963G01003913
NAME(S) OF THE FOLLOWING SHAREHOLDER(S) HAS/HAVE BEEM LOST BY THE REGISTERED No'i' Name of the Work Est. amountin Rs. _ CIN No.: L70101MH1973PLCO20670 ) RO : Block-AQ, Plot -12, Sector-5,
HOLDERIS)... , Regd. Office: 505, Corporate Corner, Sundar Magar, Malad (W), , Mumbai, Maharashtra, 400064 Salt Lake, Kolkata-700 031
FOLIO NO. | NAME OF THE | CERTIFICATE | DISTINCTIVE wo.of | r.v.| | OT | Maintenance Dredging in Front of 4,25,56,800/- RS R Sl (R SR A IS o i S cotk Eamall foa ot Do ok s
HOLDER(S) __| NO{S) NOS. SHARES Deepwater Berth, Approach Channel STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED No:- Mktg.-26/NSC:KOLI2022-23

Jronzsaia Em’gjﬂ* OEVI | S02328 AN -THEe - 19500 | 2 and Turnin Circle at Porbandar 30™ JUNE, 2022 (Rs. in Lakhs axcept EPS)| Dated:- 08-08-2022

B5YHE6 T77286858- 777289107 | 2250 2 For further detall please visit www.nprocure.com & For the Quarter For th Year For the Quarter E.TENDER HE';EE.II::JFH:EFDIHTHEHT
THE PUBLIC ARE HEREBY CAUTIONED AGAINST PURCHASING O DEALING IN ANYWAYWITH | | \www.gmbports.org Particulars o AR OF ANNUAL TRANSPORTER ON
THE ABOYE REFERRED SHARE CERTIFICATE(S). ' : (UnAudited) (UnAudited) {Audited) ALL INDIA BASIS BY ROAD
ANY PERSONIS) HASHAVE ANY CLAIM N RESPECT OF THE SAID SHARE CERTIFICATELS) SHOULD Total Revenuse 15.86 46.65 104.89
LODGE SUCH CLAIM WITH THE COMPANY OR IT'S BEGISTRAR AND TRAMSFER AGENTS KFIN - For details, wvisit NSC's website
TECHNOLOGIES PYT LTDL, LINIT : CIPLA LIMITED, SELENIUM TOWER B, PLOT 31-32, GACHIBOWLI, TONE PROTUL- DS 10 e paioc. ST T ko) a14W (2042) | | ww.indiaseeds.com under Public
FINANCIAL DISTRICT, HYDERARAD 500032, WITHIN 15 DAYS OF PUBLICATION OF THIS MOTICE. Paid up Equity Share Capital (Face value Rs.10/- each) 838.89 838.89 838.89 Motice (Tender | Cluotations).
AFTER WHICH MO CLAIM WILL BE ENTERTAINED AMD THE COMPANY MAY PROCEED TO ISSUE Earnina Per 8h i Rs.10/-sach) (not lisadl: Online Bids for above contract must
OUPLICKTE SHARE CERTIFICATE(S) O THE REGISTERED HOLDER(S) hing For Sifiare (a i Ik Shen) (oL Arwalsed) be submitted at NSC e-Portal
Place : MUM Basic & Diluted {0.47) 0.37 {0.24) https:/lindiaseeds.eni
Date -08-082022 Rudlio City hicrans latest by 13:30 Hrs. of 27-08-2022.

Corrigendum / addendum, if any,
shall only be published in NalU's

website. Regional Manager
NSC, Kolkata

e TRITTEY TR 1.

MUSIC BROADCAST LIMITED
CIM: LE4200MH1 220PLC1 37720
Registered Odfkes: Sth Flaor, ANA Corporate Park, (f \Western Esprass Highway, Kalanagar
Bardra [Exsf] Mumbai - 400051 Telk 491 22 B5069100; Fax: +91 22 26429113,
Webgites www.radociyin | E-mall; meslnmmyraiacty.com

The above i5 an extract of the detailed format of Quarterly™Yearly Monthly financial results filed with the
stock exchanges under Regulation 33 of the SEBI (Listing and Cther Disclosure Requirements) Regulations,
2015, The full format of the quarterly financial results are available on the stock exchange website
iwww bseindia.com) and on the Company's website {www.maproindustries.com)

FORM A
PUBLIC ANNOUNCEMENT

CIN No.UT4893DL1963G0I1003913

{Under Reguiation B al tha Insoiviency and. Bankrupicy Board of inda On behall o the Board
rsatvency Resabiion Process or Comporate Persons) Regliabons, 2016) BEFORE THE NATIOMNAL COMPANY LAW TRIBUNAL, For MAPRD INDUSTRIES LIMITED
MUMBAI BENCH f
FOR THE ATTENTION OF THE CREDITORS OF COMPANY SCHEME PETITION NO. C.P. (CAA) 147 (2022 Urnash Il{uS'mE;rI{Hnm:l.lﬂ NATIONAL SEEDS
MEGI AGRO CHEM LIMITED CONNECTED WITH . | ; E] CORPORATION LTD.

. COMPANY SCHEME APPLICATION NO. C.A. {CAA) / 30/ 2021 ke Mumbai Managing Director e
[ 1. | Marne of coporste delior Megi Agro Chem Limited AMD Mini Ratna Company)
[ 2

| Dt of incomzoration of corporale debtor | (3 February 1999 IN THE MATTER OF SECTIONS 230 TO 232 OF THE GOMPANIES ACT, 2013 AND OTHER RO Bt AL Pt 1% Batiars
| 3 | Authority under which corporie debior s | ROG Murmbal AREAHEAELE RANRS0RES D T RO B B G ('—\ SIMPLEX REALTY LIMITED Salt Lake, Kolkata-700 091
incomoeated | gsterad : 3.2367-1077 / 74
- W In the matter of Scheme of Arangement between Music Broadeast Limited 30, KESHAVRAD KHADYE MARG S O >
%, Ceeniean By T [N | TGN Petitoner Company’) and their Sharehoiders 2ANPLEX SANT GADGE MAHARAI CHOWEK, MUMBAI- 400011 E-mail : nsc.kolkate.ro@gmall.com

Icertification ho. of comporate dabtar i rEALTYLTD
5 | Adoess of the regisierad ofice and

principal office (i any) of corporate debsior

MUSIC BROADCAST LIMITED, ]
CIN: LEA2000H 1 99aP LC 137720 1
iga publiclisied company moearporaled under the ]

No:- Prodn:-3/NSC: KOL/2022-23/
Dated: 08-08-2022
NOTICE

Ted Mo+81 22 2308 2951 Fax Mo +81 22 2307 2773
Wabsite | www simplex-group.com E-mail : realty @ simplex-graup.com

I 04, Mesdamban, Thare Balagur Aoad. Wikswa,
Thare: MH 400806 [N

| Insohency commencement dite in respect | 5 August 2082 Companies Act, 1956 having, its Fegistered Offica} CIN-L17110MH1 312PLO000GS1 Shart Term E - Tender Notice for Sumnly of fresh
| of corporate debtor I - &1 58k ﬂf:-:'::l’. AMA, Corpeorate Park, O Wesharm ] EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS i '_.fhEdE'rm d- ffﬂf E‘ 1][= 4 " ';EIF IEI '-H _E‘ﬁ ]
v | Estimumng daie of dosune of imschoncy | Febary 2023 Express Highway, Kalanagar, Bandra (East), I - FOR THE QUARTER ENDED 30TH JUNE. 2022 M5 FII:*.'I M :a:atﬂgnr:. of FiyD. Maize |

e i Murribii - 200051 ] ... Pelitioner Company = et DHM - 121{1600 Qtls.) & DHM - 117 {1600 Qtls.)

& | Mame and regetration numier of tha | Vakati Balasubramanyeam Redoy - ——_— ;ﬁliﬁ 2v|:|l-“ n:E:-.m"ﬂ ?F :IEnnqN_ o _— (% In Lakhs excepl per share data) For details, please visit NSC's

: f f ' EHLN under 0Aes O Lo AN 0INeT apDIkaiig provsions Ompanies Guarter ended | Year ended Quarter ended i i i

ekey gt g inedn: | BEIRRON1FAOOOT A T 1 2013 for the sanclion of Scheme of Arrangement betwaen Music Broadcast Limated and their ar soneonor | stosonos | snnesmt WE§5ItEP ";l"f"w'rh" ﬂm“?rdﬁam n

| ORGSR FCRROENY shareholders prasented by the Petitioner Company before the Hon'ble Mational Company No. Particulars - , under Public Nofice {Tender .

g | Address and e-mal of the interim resciuion | E 505, Gakay, Qureshi Nagar, Kural East), Law Tribunal, Mumbal Bench [NCLT} and was sdmittad by the Hom'ble NCLT on 28th July a. (Unaudited) | (Audited) | (Unaudited) :]uglatmns%.bﬂnllge E,:t'dg f'i‘h%%we

prolessiona, as registersd with e Boad | Mumbai 400070, vibereddy TiaEarmail oom 2022 at ath fioor, MTNL Busiding, Cufle Parade. Murnbas 400005, The aforesaid pefition is 1 | Total Incame from Operations o4 81 108,49 19.66 TN RIS S NNk i

- | Mobile Muriber 83651 70484 Pﬂf.:.f'ﬂ.ﬂﬂ?ﬁ?ﬂﬁﬁ'ﬁ“ the Hon'ole WCLT on 29th Awguat 2022 al 10.30 AM. In the = Niet Prclifor The péfiad (balons ks and Sicestional Rems] B044 31344 G716 Pmal:lﬂty{{m%

10,| Adcrets andl "'m_l b by 'm_-jt” ) C 1206, Galaey. Qurwshi Nagar, Kirlal Easi, If any person concerned k= desirous of supporting or oppasing the sald petition, he'shedit 3 Mt Proft for the penod befors tax (after exceptionad iterms|| 6044 1344 6716 1608-2022. } ndu;'n.-'addenilurn.

comesponcenoe with e meim resolution | Mumbal-300070. pmegegrod@gmal com should send to the undersigned Advocates a1 below mentioned address and o e NCLT, 4 Mt Prafit for the panod after tax (afer exceptional lams) 4517 246,81 50,38 if any, shall only be published in
umssunai M.‘.'I:IIE' Muminer 83681 TO4E4 Murnba Banch the notice of kesherits imtention ssgned by himharit or his/heanis adwocats, Total ; P S0 : :

_1 .LEE e fl:H'El.Il:l'I'lEEﬂ:r"' of claims | 9-"'-'-'; E"uEE nol later than 2 (we) days belong the dale fixed for the hasaring of the Pelftion, Where any 3 atal comprehensive incoma 1or the penad N swebsite HEgiﬂﬂﬂl Ma ﬂagEr
L = SrpRAag T S Ry ST parson concemed ssaks 1o opposa the aforesaid pattion, the grounds of opposition or & [comprising profit for the period (after 1ax) and cther MSC, Kolkata
12| Lisseas patdal te auss (o} | Name he cisssies) copy of alfickait in that behall should be furmished with such notice, A capy of the Company comprehensme ncome [aber )] 3.95 264,95 T848

ol subrseciion (5A) of saclion 21, Schams Patdtion along with all the axhibits will ba furnished by the Patitioner Company 5 Equity Share Capital 0014 200,14 D5 14
asrarained by e inedm resohiticn Acheocate io sy parson requiring the same on payrment of e prascribed charges for the - Gitiar Exuly echadirig favakmtion 15647
prolessiong T = p—
. - . g Eamings Par Shara {of ¥ 10"~ each)
43| Mam 5 aof Iresohvericy Professionat Daled this $th day of August 2022 R tfor cuEﬂiang i e S ) CLAIS)SITE.D CENTRES IN MUMBAI
icnifid 15 act s uthorised Nat Applcabla Mis Hemant Sethi & Co (Mot annualised)# Basic & Diluted 1.51 B.25 1,68 Fvel Village.
Rapreseniaiive of creditors in a dlarss 308 Mew Bake Housa Maharashira Chamiser # Mok annualised for the quartar Phone: 022-65881876
| (Thres ramas for each ciass) | ) ol Commierce Lane Kala Ghoda, Forl Hobes: Mobile: 9320111876
14| 48} Relevard Foms and Web link-  hapeSobi.gointan hAumbal 400023 Maharashirg

1 The above is an exiract of the defalad formal of Guarerly Slandalone Financial Hesults liled with he Siock

o) Datals of suthonzad reprasaniaives Mot Aoplicatye Exchange under Ragulation 33 of the SEBI |Listing Obfigations and Discleserg Requrameanls) Reguladions, loleejaygds,
are avalabie at 2015. The ul larmal of the Cuarterly Standalone Financial Resulls are available on the website of the Stock P,’;;;‘Z ' g;‘g;”% | 56051035
A P 7 i i 3 weaen brssindi; y h mpany's websile, sy simplex- CEHTH : :
Matica s hergby gven thal the National Company Law Tribunal, Mumbai has — . Enchange, SaiTiReom AN 16 ot 3 "m i i o
ordered the commencement of a corporabe insolvency resoiution process of the Borivali (W), @ z2ss Yasri. s> sas 2 The apee results have been reviewad by the Audit Cormmittee and approved by the Boand of Direcions at thesr Colour Spot,
Magi Agro Chaem Limited on 5 August 2022, Mobile - 9322210176 Mobile: 2324102060/ maaling held on D8th Auguest. 2022 Byculla (E),
The creditors of Megi Agra Chem Limited, are hereby called upon to submit their SHALT Prblicicy RectFreel Actvertisies 3  The abowe financisl results hawe bean preparad in accondanca with tha Compareas (Indian Accounting Stendarnds) Phone : 23748048 | 23714748.

O022-2892742171 | PO30898947 Yasri,
rrhornre: 022-65119998

Mobile: P282020004<F

clairms with prool on or befose 19 August 2022 o the inerim resoluton professanal

Aules, 2015 (Ind AS) as prescribed undar Section 133 of the Companéas Act, 2013 and other recognised
at the address menticned against entry No, 10

scocounting prectices end policies 1o the exient applcabla, Fulrani Advig. & Mksg.

M. S. Advertisirzs,

The financial creditors shall submit their claims with proof by electronic means only Bhayander, (1), 0100 S Erersscer Feeblicity, For Simplex Realty Limited A AR
All ather credilors may submit the clams with proal In person, by post or by Nobile: 2769711727 Yasrzi, S Phone: 24159061
Phore : 2 TEDZL T2 Mobile: 9769238274/ 9969408835

glecironic means, ,.,S;;:fgizég;/l;/))ertising, Mobile - PS82088984S Place: Mumbai Mandan Damani ooile: /
.ﬁ“l‘"lal'l{:hﬂl I:reﬂltl:ﬂl tIE'I-i:II'"IQI.I-Ig “:I | I:lﬁﬁs. a’ﬂ-hfﬂ&{] aga|ﬁ51 E’ﬁw Hl:l ‘rE Shﬂ" Iﬂl:’ll:ﬂte Lrrrore - 7}56982329/ Siba Ads & Corrzrrzierzicatzior:s, na - h L 2022 . - o .
its chalce of Authorised representative from among the three Insolvency Tozssessze Frione - 27892555/ 61372555 pucCun . ST Manaum Diroc e AZAD Publicity
ﬂrﬂfﬁﬁnﬁlﬂﬂals ||51E‘d a a|ﬂ51 E’l-lTr Nﬂis tl:l ﬂ':-“l as F'-I.I""'-Clr'lﬂﬂd mprﬁethlm ':Ir -"-.“3 Mc:y;tresh PPreblicity, I;:Shwlnl Corrrrzrernicatiors, Mumbal Centml

q ¥ Tirar (V). Frcrrze (V). 9821204061
class [specify class] in Form CA. Nopiie - Goshoisnsa rArore @ 2IEE 5007
Marme of iIntenim Resalution Professonal: Vakati Balasubrarmanyam Reddy Parvel. 77552 (5355 5154 :
Date: Mumbal Prhorne : O22-27461970 Mobile: 9869197367 EIH HI:I:- L 14 .lﬂumﬂ.nlgaipl‘cug?aa? Tardeo AC Market,

Bombay Central,

Place: B August 2022 Regd. Of.: Tainwala House, Foad Mo 18, M.D.C., Maral, Andheri (E.), Mumbai- 400 093

= I AEEIrim Vaking ma essage Go A Long Way ........... Phone : 66375957/ 8.
- Tel No: 022- 67166161 Email:- ca@@tainwala.in www.tainwala.in Mobile : 9324175957.
(Amount in INE Lakhs) Abdul Rehman Street,
DCM SHRIRAM INDUSTRIES LIMITED TUECL LT T
CIN : L74899DL1989PLC035140 Particulars T (10, T, e, e, A e
Kanchenjunga Building, 18 Barakhamba Road, New Delhi - 110 001 {{Unaudited)| (Audited) |{Unaudited)] (Audited) Fort. ’
TEL. : 011-43745000, E-mail : dsil@dcmsr.com, WebS|te www.dcmsr.com Total Income from Operalions 531 62 19598 197 58 1.252 60 Phone : 22663742.
Met Profitilloss) far the period Mani’s Agencies,
(before Tax, Exceptional andior Extraordinary tems#) | 1580 | (114.21) |  (54.76) 36,88 Orp.G.EO.
Standalone Consolidated Met Profitiloss) for the period before Tax, Phone : 2263 00232.
Sl. PARTICULARS Quarter ended Year ended Quarter ended Year endedI {After Exceptional andlor Exhanrdinary itemsH) 15.80 (114.21) (54.785) 36.86 plobile : 9892091257.
No. 30.06.2022| 31.03.2022 | 30.06.2021| 31.03.2022| 30.06.2022 | 31.03.2022| 30.06.2021] 31.03.2022 Net Profiti{loss) for the period After Tax, Manjyot Ads,
(Unaudited)] (Audited) | (Unaudited)| (Audited) | (Unaudited)| (Audited) | (Unaudited)| (Audited) ﬁ_ﬂﬂer Exceptional andlor Extrfmdmaw itemst) 13.60 (99.21) |  (54.76) 36.86 T
1. | Total income from operations 71142 65754  46615| 214588|  71156|  65760|  46629] 2,14,646 ,Ef::;f';f;ﬂfgﬁﬁ::ﬁ?”}ﬁr :H“;EEEE“[‘;“E[ - Reaplae e
2. | Net Profit/ (Loss) for the period (before Tax, 2,464 2,134 1,936 9,201 2,483 2,133 1,965 9,275 :q.m Other Comprahensive Income (after tax)] (31.00) (354 42) (54.82) (770.45) OM Sai Ram Advtg.,
Exceptional and / or Extraordinary items) Equity share capdal - 03639 '1335.3';;1 BEE.E"Q I 536,39 J?Z;rbrs;y gg%75573
3. | Net Profit/(l__oss) for the period before Tgx 2,464 2,134 1,936 9,201 2,483 2,133 1,965 9,275 Other Equity B.088.38 N iherts
(after Exceptional and / or Extraordinary items) Eamnings per share (EPS) for profit atiibutable to M’;’Zgaojzms’”g’
4. | Net Profit/ (Loss) for the period after Tax 1623 1622 1,208 6,573 1,637 1,620 1320] 6,624 R e Phone:  23701070.
(after Exceptional and / or Extraordinary items) Rasic and Diluted EPS 015 (1.06) (0.58) 0.39 Mobile : 9869040181.
5. | Total Comprehensive Income NOTES: Premier Advertisers
{Comprising net profit / (loss) & Other 1,669 1,674 1,342 6,755 1,682 1,670 1,368 6,809 1. The financial statemants for the quarter anded Juna 30, 2022 have been reviewed by the Audit Committes and %Zﬂ,’f;ﬁ%@gf 116
Comprehensive Income/(Loss) after tax} approved by the Board of Directors at their meeting held on Aug 08, 2022. The statutory auditors have '
6. | Equity Share Capital 1,740 1,740 1,740 1,740 1,740 1,740 1,740 1,740 expressed an unqualified opinion, The financial statements are prepared in accordance with the Indian Sarjan Advertising,
7. | Other Equity ; ] ; 63,698 ; . 1 65452 Accounting Standards (Ind AS) as prescribed under section 133 of the Companies Act, 2013 read with relevant 17,,1‘,’;“;"’: Ty
8. | Basic and diluted eamings per share 2 gﬂ;ﬁﬁ:ﬂ hﬁegggs ridemifm in line with the Indian Accounting Standard - 108 *Operating Segment” Sanjeet Communication
(%) (Not annualised) 1.87 186 149 7:96 188 186 2 761 spacified under Secton 133 of the Companies Act 2013 read with rules framed thersunder. ﬁ‘,’[othe:wo%“z/ 40792205,

The figures of the quarter ended March 31, 2022 are the balancing figures between audited figures in respect of
the full financial year and the published year to date figures upto the third quarter of the respective financial
yizar, which were subjected to limited review.

i, Figures of previous periodsiyears have been regroupedirearranged wherewer considered necassary,

For and on Behalf of Board of Directors

Notes: 3
" 1. In accordance with the accounting policy consistently followed by the Company, off-season expenditure aggregating % 1069 Lakhs (corresponding previous quarter ¥ 639
Lakhs) has been deferred forinclusion in the cost of sugar to be produced in the remainder of the year.

2. This Statement has been prepared in accordance with the Companies (Indian Accounting Standards) Rules, 2015 (Ind AS), prescribed under Section 133 of the Companies
Act, 2013, as amended, and other recognized accounting practices and policies to the extent applicable.

S. Arts Advtg.
Masjid
Phone: 23415111

Yugarambha Advertising,

. : ; SR Girgaon,
3. Consequent to sub-division of the face value of the equity shares in the Company from 2 10 per share to 5 equity shares of ¥ 2 per share and commencement of trading in the Tainwala Chemicals and Plastics {India) L'"*:E:f ﬂl%"; 9;235;2%
sub-divided shares on 8 October 2021, earnings per share have been computed/restated for all the periods presented. Simran Mansukhani ovite :
4. The figures for the quarter ended 31 March 2022 are the balancing figures between the audited figures in respect of the full previous financial year and the published unaudited Place : Mumbai Finance Dirsctor And Chief Einancisl Olfices ﬁml;)ziog Advertising,
rabhadevi,

year to date figures up to the third quarter of the relevant financial year.

5. Proceedings in a petition challenging the preferential issue of equity warrants by the Company, filed by a shareholder before the Hon'ble Company Law Board (now
National Company Law Tribunal), are continuing since November 2007.

Date : 8" August, 2022 DIN : 06500475 Phone : 24210792 | 94.

B. Y. Padhye Publicity,

| Dadar (W),

6. Theabove financial results have been reviewed by the Audit Committee and then approved by the Board of Directors in its meeting held on 08 August 2022. The above financial N I I C 0 I b I]\}] I I E D Pl‘zlo;‘::: 2422 9241/
results are available on the Company's website www.dcmsr.com and also on www.bseindia.com & www.nseindia.com. 2422 0445.

For and on behalf of the Board Registered office: Plot Mo.3, Nitco House, Kanjur Village Road, Kanjurmarg (East), Mumbeai - 400042, DATEY Advertising,

Sd/-
ALOK B. SHRIRAM

Sr. Managing Director & CEO
DIN: 00203808 |

Datey Bhavan, Dadar (W)
Mobole : 8452846979/ 9930949817

Tel Mo.: 022 67521 555, Fax: 022 67521500, Emadl: rwestomgievances & ntcoan, Website: waw.nilooin,

CIN: L26020MH1966PLC0N6547

= DCM
v SHRIRAM

Place : New Delhi
Date : 08 August, 2022

Central Advertising Agency,
Mahim (W),
Phone : 24468656 | 24465555

EXTRACT OF STATEMENT OF UNAUDITED CONSOLIDATED FINANCIAL RESULT FOR
THE QUARTER ENDED JUNE 30, 2022

Charudatta Advertising,
{As. In Lakhs except earnings per share) Mahim (W),
. | ; Three Months Ended Year ended [lione : 24221461
Nol Particulars | 30.06.2022 | 31.03.2022 | 30.06.2021 | 31.09.2022 Jay Publicity,
1 | {Unaudited) | (Audited) | (Unaudited)| [Audited) Dadar (E),
i i Phone : 24124640
m—— 1| Total Income | 927532 | 1212625 | B0B3.06 | 4180847
renveco- FEDERAL-MOGUL GOETZE (INDIA) LIMITED | [riwrmsomes
| ) = ardbefore excepfional tems | (200007 | (372428) | (3.156.08) |{1261396) Al R
Regd. Office: DLF Prnme Towers, 10 Ground Floor, F - 79 & 80, Okhla Phase-|, New Delhi-110020, Corp off. 10th Floor, Paras Twin Towers "Tower B 3 | Exceptional lems-gain/loss) | (B52.00) - - -
Golf Course Road, Seclor 54, Gurugram-122002 Website: www.federalmogulgoetzeindia.net, CIN ;: L74899DL1954PLC002452 4 | MNet Profit! {Loss) for the peiod befona ta - f)’;g;fgg)m Samarth Advertising,
E mail : investor.grievance@federalmogul.com PhonefFax: +91 11 - 49057597 and after ewceptional lems | (3851.07) | (3,724.28) | {3.156.08) |{1261395) Phone : 24440631
. 5 | Met Profit/ [Loss) forthe penod after tax | BAGLO7) | (3,724.48) | (3.156.08) |(12614.15) Mobile : 9869131962
Statement of financial results for the quarter ended 30 June 2022 i1 jucs excont peor share dats) & [ Tolal Comprahenshve Ivcome [aler ] 81755l | Be0a0) | 318864 (12558 | | g,
Standalone Consolidated 7 | Pad-up equity share capital {Face Value Rs. 10per =har~a} 718580 718580 | 718580 | 718580 Dadar (W)’,
Quarter Quarter Quarier Yaar Cuiarter Quarter Quiarter Year anded B | mﬁmujngm'MMJ : flome : 24304897
Pk ended 30 ended 31 ended 30 ended 31 | ended 30 ended 31 ended 30 3 March lﬂswﬂﬂﬂmlﬂmwmﬂ“lwmw - |7 8.32) T At
June 2022 March 2022 dune 2021 March 2002 | June 2022 March 2022 Juna 2021 Fiired 8 | Eamings per shars (Detone extraondinary ibams) Matunga (W),
(Unaudited) | (Refer note-d) | (Unaudited) |Audited) | (Unaudited) | (Refer note-d) | (Unaudited) |  (Awdited) fof Fis, 100 each) inot anmusdizad); Phone : 2446 6191
Total incoma from operations 3863372 | 36078.80] 31,530.13 | 132197.67140,176.73 | 3555360 | 3185075 | 134 261.97 | te) Basic (5:31) i514) ). (17900 Vijaya Agencies,
Neot Profit / |;1. mm for the period (balfone Tax, it CHlutec [5.31) 15.14) [4.44) (1750} Dadar (W),
Exceptional and/or Extraordinary items) 252315 |  248242| 137845 708713 285529 | 294083 | 163835 | 805642 The ey dala relaing o standalone unaudted fnancial resuls of Mico Liried for the quarter ended June 30, 2022 is as under: %'Z;lee-'_zggg (f6%26- 50
Net Profit / (Loss) for the penod (t belors Tax, {Rs. in Lakh) )
| ';HTFE z;fm:mal anor | Exlm:;rm;:-r]-u m:n;: 252315 |  248242| 137845 | 7.087.13| 285528 | 294083 | 163835 | 8.056.42 = j ens i Ende e Spac dge Advedsing
i o (LSS ) O T P ATEF LA atar #l F’BI‘ﬂEIJI-Bl'H. |
. . . . 5 | | 30.06. 2022 | 31.03.2022 | 30.06.2021 | 31.03.2022 Phone : 26552207
| Exceplional andior Extracrdinary llems) 1,871.57 1,807.789 1,001 48 527534| 2.118.24 2,243.57 1,177.88 H“j | (Unaudited) | (Audited) | [Unaudited) | [Audited) Mobile : 9869666222
Total l.'..n:‘J"l'q.r-rEIm 1Sl Incomé Tor the |.H.1!IL'II:|' i ]
[Compansing profit for the peniod (afler tax) and 1,871,567 201269 1,001.45 5,380.24| 2,118.24 1,177.89 | 5991.14 1 | Totalincome 923228 | 1205120 | 804375 | 4151189 Kirti Agencies,
_|other comprehensive income (after tax)] e R | S R S I I £ EMHPM"{':L:'EE:' L - i ! gzz;e(?g’aowyz,
Equity Share Capital 5.563.21 B.563.21| 5.569.21 | 5563.21] 5.569.21 B.563.21 | 566321 | forthe periodbefore tax andbefore exceplionaliters. | (2.999.688) | (3.725.06) | (3130.05) [(1258665)
Eamings Per Share (of Rs. 10/- each) 3 | Exceptional lems-gain/ioss) [852.000 = 3 7 AD Support Advertising,
{lor contnuing and discontinued operalions) 4 | Net Profit/ (Loss) ﬁ:lf:'lli%f?ggt’ﬁﬁo
Basic (In Rs) 3,36 3.43 1.80 948 3.58 1.94 8.71 | for the period before e and afier exceptional lems (2.851.88) | (3,725.06) | (3,139,05) |(12566.65) '
Dhluted (In Rs) 336 3.43 1.80 948 3.58 371 1.94 a7 5 | et Profit/ (Loss) tor the penod after teax | (3851.88) | 372508 | {3139.05) |(1258665) szuri Press Communication,
Note: ' B | Tolal Cormprahensive income (aher tax) | [3518.46) | (3,590.88) | (3.171.61) |(1254635) 1% ,f:",”ze 6(1‘97)33 0
1. The above resull is an exirect of the delailed format of financial results filed with the Stock Exchange under Regulations 33 of the SEBI {Listing Obligations and Disclosure PFlates: Mobile: 9820069565
Requirements) Regulations, 2015. The full format of the these Financial Results are available on the website of the company (hitp:/f'www.federaimoguigeetzaindia.net . ;
Fwesh/index_htmi) 1. Thir abave linancial rasulls wene raviewed by e audt commitbes ard thereatter taken on record by fe Boand of Cereclors e
The above financial results of the Company have been reviewed by the Audit Committee and thereafter have been approved by the Board of Directors at their meeting held on 08 al their Meeting hekd on August 08, 2022, The Statulory audiors of the Company have conducted a “Limited Review” of Andheri (W),
August 2022 the above Unaudited Financia! Results for the quarter endad June 30, 2022 Phone : 6696 3441 [ 42.
m{?ﬂg E}a;;h Eg rfggmﬁgs Tﬂg:ﬁer;::lrzrr.lrig ;.-Fltigﬁl;nd:an Accounting Standards (Ind-AS) prescribed under section 133 of the companies Act, 2013 and other recognised 2. The abave is an axiract of the detaiked Sormat of Quarterly Financial Results Sled with the Stock Exchanges undar Raguiasion e e
Figures for the guarier ended 31 March 2022 are the balancing figures between the audited figures for the full financial year ended 31 March 2022 and the published year EIH '“Lﬂllll e SEBI "II;;:' g ?ﬁ':gag;;;‘!é“} Dr:;im” ¥ H?mr&ﬂmﬂlhﬁ&;};ﬁh..m 2013, The fub ?:'Irj'_'at al “;"E ?Ij"ﬂmrg Fnamn: l;l’zdheriz(géwﬂ
to date figures upto the third quarter of the respective financial years. For anid on balallf ;:" Board of Directors -.E;'ni Ili- f.-lllwmni h:1:.|:j:, xchange websies, (www.bssindlacom and www.nseindia.com) and on Company's Moob’:lee e o0/
Far Nitce Limited Lokhandwala Advertising,
Date: 08 A t 2022 (Vinod I_'«T.umar Hans) S Andheri (W),
PBRAN Gis o oy ROE o Managing Director Place : Mumbai Vivek Talwar Phone : 26364274 | 26316960.
Ran - Epapr. DIN- 033283089 Date: : 08-AUG-2022 Chalrman & Managing Director




